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BEFORE THE NATIONAL GREEN TRIBUNAL, 
EASTERN ZONE BENCH, KOLKATA 

ORIGINAL JURISDICTION 

ORTGINAL APPLICATION NO. 159 OF 2025/EZB 

In the matter of: 

Paribesh Academy 

INDE X 

The State of West Bengal & Others 

PARTICULARS 

Versus 

Supplemnentary Affidavit 
Annexure- A: to the affidavit being a copy of the 
solemn order dated 9th September, 2025. 
Annexure- B: to the affidavit being copy of the 
records of the Plot/ Dag No. 301 and 302 obtained 
from the website of the Land & Land Reforms and 

Refugee Relief and Rehabilitation Department. 
Annexure- C: to the application being copies of the 
satellite images from the period of 26.03.2012 to 
05.03.2025. 
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SL. 

1 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 159 OF 2025/FZB SWAPAN BANERJEE 

IN THE MATTER OF: 

PARIBESH ACADEMY 

K01AR 

VERSUS 

CALCUTTA INDIA 
REGN N0. 17/1994 

EXPIRY DATE 
14.12.2028 

MENT OF wES 

APPLICANT 

THE STATE OF WEST BENGAL & ORS. 

RESPONDENTS 

SUPPLEMENTARY AFFIDAVIT ON BEHALF OF THE APPLICANT 

I, Biswajit Mukherjee, son of Late Ajit Kumar Mukherjee, age about 72 
years, by occupation - retired employee, by religion - Hindu, residing at 
Burra Bazar, Chandannagore, District Hooghly 712136, do hereby 

solemnly affirm and state as follows: 

1, I am the applicant herein well conversant with the facts and 

circumstances of the instant case. I am Competent to affirm this 

affidavit. 

2. The appliant states that this original application was filed before this 
Honble Tribunal to protect the water body/ pond and dense vegetation 

Joceted at at Village and Mouja Aminpur, P.0. Khamarchandi under 
Ashutosh Gram Panchayat, P.S. Har1pal umder Chandannagore Sub 
Division. J.L. No. 71, L.R. Dag NO. 301 and 302 in Khatian No 817 

SENGA 
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2 

TAR 

Cutting the trees illegally by the private responden. 

SWAPAN BANSRJEE 

CALCUTTA INDIA 
REGN NO. 17/1994 

EXPIRY DATE 

14.12.2028 

District Hooghly, which were, the pond/water body Nled up and 

ENT OF WE 

3. The instant supplementarv effdavit is being filed pursuant to the 

SOlemn order dated gth September 2025. passed by the Hon'ble 
National Green Tribunal Rastern Zone Bench, in 0.A. No. 

19/2025/ EZ (Paribesh Academy Vs State of West Bengal &s OrS.). A 

cOpy of the solemn order dated gth September, 2025 is annexed hereto 
and mnarked as Annexue - "A". 

4. The applicant states that he obtained the latest L.R. records for the 

aforesaid Plot/ Dag Nos. 301 and 302 from the website of the Land & 

Land Reforms and Refugee Relief and Rehabilitation Department. A 
copy of the records of the Plot/ Dag No. 301 and 302 obtained from 

the website of the Land & Land Reforms and Refugee Relief and 

Rehabilitation Department are annexed hereto and collectively 

marked as Annexure- "B". 

5. Moreover, the applicant wants to disclose satellite images of the 
aforesaid Plot/Dag Nos. 301 and 302 obtained from the Google Earth 

website for the period 26.03.2012 to 05.03.2025, which clearly depict 
the existence of a waterbody and dense vegetation on the said plots of 

Jand. Copies of the satellite images irom the period of 26.03.2012 to 

05 03.2025 are annexed hereto and collectively marked as Annexure 

BENGA 

6 LSubmit that the aforesaid documents, disclosed herein, are necessary 

for iust and proper adjudalcaton or the present application and the 
may be treated as a part of the an Original Application No. 

159/2025/EZ (Paribesh ACademy vS State of West Bengal & Ors). 

53



7. The statements contained in paragraph no. 1 to 5 of the forgoing 
affidavit are true to my knowledge. which also includes are 

information derived from records which L belive to be true and those 

Contained in paragraph nos. 6 thereof are my respectful submission 
before this Learned Tribunal. 

Prepared in my Office and Identified by me 

Advocate 

wo]gs4-A120/4 
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NOTAR Y 

SWAPAN BANSRJEE 

CALCUTTA iNDIA 

REGN NO. 17/199.1 

EXPIRY DATE 

14.12.2026 

AMENT 
OF WES 

Soiemnly affirmed and deolars, 
bcfore me on identifica tion 

SWADA jv CANERJEE 
Noery, ielcutta, India 

Govt. c W.B. Regn. No. 17/1994 
Calcutts City Courts' Bar 

Asseciation (2nd Floor) 
Calcutta-700001 
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ANNEXURE- "A" 4
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ANNEXURE- "B"
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ANNEXURE- "C"
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